$
SLP(C) No. 9285-9290 OF 2003

| TEM No. 37 Court No. 2 SECTION Il 1T A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.9285-9290/2003

(From the judgenent and order dated 01/08/ 2002 in
| TRC 238-243/ 1998 of The H GH COURT OF KARNATAKA AT BANGALORE)

COVMNR. OF | NCOVE TAX, KARNATAKA Petitioner (s)
VERSUS

M S. CANARA BANK Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP )
(OfFfice report)

Date : 22/08/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTICE G P. MATHUR

For Petitioner (s)M.Raju Ramachandran, ASG
Ms. Neera CGupta, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s)M. Sanjay Kunur, Adv.
M. Narayan N. Keswani, Adv.
M. Raml al Roy, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Del ay condoned.
Leave granted. Printing dispensed with.
The appeal to be heard on SLP paper book itself.
Addi tional docunents, if any,be filed in six weeks.
Original record shall be requisitioned.

( Meenu Sethi )
Court Master

( Om Prakash )
Court Master



